16.04.2025 PRONOUNCEMENT OF JUDGMENT

COURT NO. 21
HON'BLE MR.JUSTICE VIKAS MAHAJAN

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhec3

AT 02:30 PM

1. CRL.M.C. 7371/2024 & CRL.M.A. 28112/2024

PRADEEP SINGH ... Petitioner
Through:  Mr. Siddhant Gautam, Adv.
Versus

STATE OF NCT OF DELHI & ANR. ... Respondents

Through:  Mr. Hitesh Wali, APP for State.
Mr. Anindya Malhotra, Mr. Shaurya Lamba,
Mr.  Sanidhya Chowdhry and Ms.
Harishmita Singh, Advs. for R-2.

2. BAIL APPLN. 3755/2024

GURPREET SINGH @ BAWA @ BABA ... Petitioner
Through:  Mr. Rajiv Mohan, Mr. Hirein Sharma,
Mr. Rishabh Bhati and Mr. Shivender
Gupta, Advs.

VErsus

STATE GOVT.OF NCT OF DELHI ... Respondent
Through:  Mr. Utkarsh, APP for State with Insp.
Naresh Malik, IFSO/Special Cell.

3. BAIL APPLN. 792/2025 & CRL.M.(BAIL) 381/2025
BHAVNA LATHER .. Petitioner

Through:  Mr. Aditya Wadhwa, Mr. Siddharth
Sunil, Ms. Ragini Kapoor and Mr.
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Arunav Sarma, Advs.
Versus

STATE OF NCT OF DELHI ... Respondent
Through: ~ Mr. Aman Usman, APP for State with
SI Mukesh Chauhan PS EOW,
Mandir Marg.
Mr. Sunil Dalal, Sr. Adv. with Mr.
Devesh Bhatia, Mr. Nikhil Beniwal,
Ms. Riya Rana and Ms. Shipra Bali,
Advs. for complainants.
4, BAIL APPLN. 793/2025 & CRL.M.(BAIL) 383/2025

JOGINDER SINGH LATHER ... Petitioner
Through:  Mr. Aditya Wadhwa, Mr. Siddharth
Sunil, Ms. Ragini Kapoor and Mr.
Arunav Sarma, Advs.

VErsus

STATE OF NCT OF DELHI THROUGH
INVESTIGATING OFFICER ... Respondent
Through:  Mr. Aman Usman, APP for State with

SI Mukesh Chauhan PS EOW,
Mandir Marg.
Mr. Sunil Dalal, Sr. Adv. with Mr.
Devesh Bhatia, Mr. Nikhil Beniwal,
Ms. Riya Rana and Ms. Shipra Bali,
Advs. for complainants.



